GOVERNMENT OF INDIA
MINISTRY OF JAL SHAKTI
DEPARTMENT OF DRINKING WATER & SANITATION
 
RAJYA SABHA
UNSTARRED QUESTION No. 880
TO BE ANSWERED ON 10.02.2020
 
Utilisation of funds under JJM
880. SHRI NEERAJ SHEKHAR:
Will the Minister of JAL SHAKTI be pleased to refer to answer to Unstarred Question 2313 given in the Rajya Sabha on 09.12.2019 and state: 
(a) the details of projects undertaken/ completed under Jal Jeevan Mission (JJM) during 2019-20 till date, State-wise; 
(b) the details of projects undertaken/ completed during 2019-20 under JJM in Uttar Pradesh, district-wise; and 
(c) the details of the reasons for low utilisation of funds under JJM, State-wise?

ANSWER
MINISTER OF STATE FOR JAL SHAKTI
(SHRI RATTAN LAL KATARIA)

(a) & (b)      Drinking Water is a State subject. Government of India supplements the efforts of State Governments by providing financial and technical assistance under Jal Jeevan Mission (JJM). Powers to plan, approve and implement drinking water supply schemes are with respective State Governments. As such, details of individual water supply projects are not maintained at the Government of India level. 
(c) 	JJM was launched in the month of August, 2019. Accordingly, States/ UTs have started planning and implementing rural water supply schemes and fund utilization by States are on the expected lines.
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